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BIFURCATION OF KANGRA DISTRICT

2373. SHRI K. M. KOUSHIK : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether it is a fact that the Himachal
Government has made a proposal to divide
Kangra district into two parts :

(b) if so, the details thereof;

(c) whether any representations have been
received by the Central Government in this
regard;

(d) if so, on what grounds mainly the
move is being opposed; and

(e) Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (2)and (b).
The Government of Himachal Pradesh have
not made any proposal to the Central
Government for dividing Kangra district
into two parts.

(c) to (). The Central Government have
received representations in which the alleged
division of Kangra district has been oppos-
ed on the grounds that (i) it would add to
the problems of the Government of Hima-
chal Pradesh as well of the natives; (ii) it
would enhance the expenditure on the admi-
nistration; and (iii) the district would lose
its historic importance. The contents of
the representations have been brought to
the notice of the Government of Himachal
Pradesh.

SALARY SCALES FOR ORTsSA TEACHERS

2374, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of EDUCA-
TION be pleased to state 3

(a) whether the Government of Orissa
have communicated to the Central Govern-
ment their decision on the implementation
of the recommendations regarding the revis-
ed salary scales for University and CoHege
teachers both Government and nom-
Government in Orissa; and

(b) if so, the details thereof ?





